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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Eleventh Session
Tuesday, July 2, 2024

LIST OF BUSINESS

I. Questions:

Questions entered in the separate list to be asked and

answered.

II. Calling Attention:

(1) Shri. E. K. Vljayan to call the attention of the Minister for
Minority Welfare, Sports, Wakf and Hajj Pilgrimage to
the necessity to urge the Central Government to resolve
the hardships of travel faced by rail commuters in North
Malabar Sector.

(2) Shri. Anoop Jacob to call the attention of the Minister
Water Resources to the necessity to complete the
maintenance works of Moovattupuzha — Periyarvalley
irrigation canal urgently.

II1. Papers to be Laid:
(1) As per List - 1 (Under Rule 236(5))
(2) As per List - 2 (Under Rule 236(6))
IV. Presentation of Reports:

(1) Shri. T. P. Ramakrishnan, Chairperson, Committee on
Local Fund Accounts to present the Fifty Second Report
of the Committee.

(2) Shri. K. V. Sumesh, Chairperson, Committee on Youth and

Youth Affairs to present the Fourth Report of the
Committee.

V. Financial Business:
Discussion and Voting on Demands for Grants in the
Budget for the financial year 2024-2025.

Demand No. VIII - Excise.
Demand No. XXII - Urban Development.
Demand No. XXXV - Panchayat.

Demand No. XXXVI - Rural Development.
(As per separate list.)



Afternoon Session

VI. Legislative Business:
Motion for reference to Subject Committee of the Kerala
Finance Bill, 2024.
(Discussion to be concluded.)

Secretariat of the Kerala Legislature, Dr. N. Krishna Kumar,
Thiruvananthapuram, Secretary.
July 1, 2024.



